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Declaration of Assets and Liabilities

go20- 202
YOAr..crvrsnissssssaiiasrmnen

---------------------

years, belonging to BIHﬁ&LE&I!&H’ITWg A SSEMBGL

I LT LE T}

service and presently ;rurking as L[&@‘“@"'QTTEMDQMT

give herein below the detalls of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants®:

A.  Detplls of movablie assets
(Assets In joint name indicating the extent of joint awnership will also have to be
given)
:: - Description Seif Spouse Dependant-1 | Dependant-2 b::dlnt—l
L 15000 gfao%' Eﬁu ﬁc e |
(i) | Deposits in
Banks, Hnaﬁl 2395 030 H & HC} MO
Institutions An
™ | 232506
Financial
Companies
(i) | Bonds, ] Hpls P
Debentures ! O O
o No  NoO N
companies
(iv) | Other financial LA
Institutions, SuraNTRY NO
NSS, Postal NO somtionl] NO
Savings, LIC Lic-14t)
4 11000
] Per
v) | Motor Vehicles
) | (Gecans of i |» e ] MO No N©O
ke,
make, e |gRoleyslésg
(Vi) | Jewellery (give God:]2s| GOLO | GolD = | GetD
details of =20
veightand [P 1 i5qme, [0S gnS | oSS
S
(vil} | Other assets, el e (o (RN
such as vﬁluﬁ :tr__ i m:gﬁ' NG ~eD N
of claims
interests Sa0%| 590

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed
companles should be given.
* Dependant here means a person substantially dependent on the income of the

employee.
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Details of Immovable assets
[Note: Properties in joint ownership indicating the extent of joint ownership will
also have to be Indicated]

Br.
Mo

Deseription

Dependant-1
|____Hame

Spouss

Dependant-2
Name

Dependant-
Etc. Hame

3

0

Agricultural Land

- Location(s)

- Survey number(s)
- Extent (Total
measurement)
-Current market value

NO NO

MNO

NO

(i)

Non-Agricultural Land

- Locatlon(s)

- Survey number(s)

- Extent (Total

measurement)
market value

NO

MO

N O

N O

(i)

= Survey fdoor

Buildings (Commercial
and residential)
Location(s)

number(s)

- Extent (Total
measurement)

- Current market
value.

Ao

MO

NO

()

Houses / Apartments,
etc.

- Location(s)

- Survey fdoor
number(s)

- Extent (Total
measurement)

- Current market

NO

NO |

NO

(v

value
Others (such as

mmmwl

MNe

Ne No

MO

NO

(2)

1 give herein below the details of my liabilities / overdues to public financial
institutions and government dues:-

[Note : Please glve separate

details for each item)

[ Sr. bﬂuipﬂm Name & address of Bank / Amount outstanding as
Mo, Financial Institutions(s) / O s -
- Department (s)
{a) {i} Loans nks MO O
E:Et knnns :rom ﬂnandal 0 N O
{III} Government Dues:
(a) dues to departments N O NO
dealing with government
mmaodation
(b} dues to departments
dealing with supply of N sl NE}
'NHE_ET —
(c) dues to departments
dealing with supply of
electricity NO N O

A

oo




(d) dues to departments MO
| dealing with telephones No
(e) dues to departments
dealing with government O
transport (Including RO Al
_aircraft and helicopters)

) | carchares tAiso wacses
- | surcharge 92003

the assessment year upto 361 F| DENPK
which Income Tax Return BH O‘ PS 4' l
fMled. Give aisc Permanent
| Account Number (PAN)]
(i) Wealth Tax [Also
Indicate the assessment INg= N O
year upto which Weailth .
| Tax return ﬂliuzbl =
{ili} Sales Tax [Only in ;
case of proprietary N o N

business]

(iv) Property Tax N©O NS

C.  Personal Detall
GPF/CPF/PRAN No, :- 1101053 656 29

Gender - [ o

o TTSTolF 1110 |8 %] wommmm

Class/Group - . ;
‘e T B LE'G!}'_;L_{&TI VE PSSEMLY SECRETARIAT|
(Full Name e.g. B.A.S.-Bihar Administrative Service,
8.5.5.- Blhar Secretarlat Service etc.)

tomeDistit i+ [ nosPUl_ (PCP)

I hersby declare that the above details are true to the best of my
knowledge and belief.

~NT
place:.. CRTNE Designation:. LIROEY ATTENDR
pate:, | 202 Lo | Dapanment-....[.3.-.}{':..3....,.E.l.@.ﬁﬁ‘.‘.?:z
Note: Please sign each page of the declaration. Asset declaration form

must be In A4 size white paper with computer typed (single side)
in préscribed format.



